Open Court

Central Administrative Tribunal,
Allahabad Bench, A llahabad,

Dated: Allahabad, This The 22nd Day of May, 2000,

Coram: Hon'ble Mr, S, Dayal, A.M,
Hon'ble Mr, Rafig Uddin; J.M,

Original Application No, 191 of 1092,

Malik Hafizuddin,

son of Sri Malik Bashlruudln,
R/0 Railway Guarter No, 406,
Nawab Yusuf Road,

Traffic Colony,

Allahabadi,

« « . Applicant.

Counsel for the Applicant: Sri K.S, Saxena, Adv,

Versus

1, Union of India through General Manager,
Northern Railway, Baroda House, New Delhi,

2. The Divisional Railway Manager, Northern
Railway, Allshabad.

3. The Senior Divisional Personnel Officér,_
Northern Railway, D.R.M, Office, Allahabad,

. . . Respondents.

Counsael for the Respondents: Sri A, K.Gaur, Alv,

Order (Open Court)
(By Hon'ble Mr, S. Dayal, Member (A.)

This application has been filed wunder
Section 1¢ of the Central Administrative Tribunals

Act 1985 for declaring the applicant eligible
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for the selection of Of fice Clerk and directing

the respondents to call him for supplementary
written test, The proceedings of the selection

of Office Clerk under reference may not be

treated as having been finalised without affording
the opportunity to the applicant to appear in the

selection proceedings.

2. The facté narrated by the aprlicant are
thét the D,.RM, Allahabad vide letter dated
27.2.91 invited applicafions of Class IV Employees
working in the office along with ceptain other
categories for filling up vacancies of Of fice Clerks.
The applicant working as Storeman also applied.
His substantive post was that of Khalasi and he
claims to have been empanelled as Khalasi from
7.4.74, The applicant was not, however, called for
written test held on 16,6.91 while some other
colleagues working in Engineer ing Control Office
with the applicant were called for the same., The
applicant 's representations were not answered

hence this O.A,

3. The arquments of Sri K.S, Saxena for the
applicant and Sri A.K, Gaur for the respondents
have been heard, The pleadings on record have also

been taken into account.

4% The short controversy in this case is
whether the applicant was eligible to. appear
at the selection by means of written test held on
16 .6 .91 for the post of Office Clerk, The

respondents in their counterreply have denield
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eligibility on the ground that the applicant wag
working as Storeman since 7.8.80 on adhoc basis .,
- It is contended that other co-employees mentioned
by the applicant were panelled Storeman with three
years of regular service and therefore they were

cdlled for the written test.

e We find that the respondents have admitted
as to the contentibn of the applicant in paragraph
one of the O,A, as to the correctness of Annexure
A=l to the O,A, which contains the names of the
emp loyees who were called for the selection to
Group'C' from Group 'D', The of ficials mentioned
Serial No, 07, 20, 27, 37, 45, 50, 52, 60, 72, 76
84, 88, ol, 114, 117, 120, 121, 131, 140, 141,' 151,
166, 18, 187, 188, 101, 202 and 207 were all

e ither Officeszhalasis or Store khalasis, We asked
learned counsel for the respondents that in the
light of this evidence how was the applicant
considered in-eligible for appearing at selection,
The learned counsel for the raspondents states
that the applicant was neither Store Khalais nor
Office Khalais., We ar@‘ uhable to accept this
contention of the learned-couhsel for the respondents,
The applicant if not considersd as Storeman was
working in the Stores as a Khalasi on regular
basis and empanelled Kkhalasi since 1974 and
therefore he was eligible as Store Khalasi who

are eligible for appearing in the said examination,

6. In the aforesaid circumstances the

respondents are directed to hold a supplementary
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examination for the applicant to consider his

fitness for being selected to Group 'C' treating

him as eligible employee of Group 'D'. The
" respondents shall carry out this order within
three months from the date of furnishing a copy

of this order. No order as to costs,

D) ~/ AV
I}Aemt:jr (\{.\; member (A.)

Nafees,



